- NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH

C.P NO, 123(ND)2011
CA NO.

CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR
Honble President

SHLS. K. MOHAPATRA
Hon ble Member (1)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 11.08.2016
NAME OF 1THE COMPANY: M/s. MM T.C Lid. & Ors.,
Vi,
M/s. Indian Commuodity Exchange Lid, & Ors,
SECTION OF THE COMPANIES AC'T: 397/398
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The above matter is already listed for tomorrow i.e. 12.08.2016
1 W .

(CHIEF JUSTICE M.M, KUMAR)
PRES_&I'ENT

(5.K. MOHAPA @]
MEMBER

11.-08.2016
(ALK. Arora




